: 1 TEM NO. 25 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).32757/2009

(From the judgenent and order dated 17/09/2009 in CMAP  No.
2995/ 2005 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
M S MEKASTER TELEMATI CS LTD. Petitioner(s)
VERSUS
M D. , PRADESH YA | NDUS. & NV. CORP. LD. &ORS. Respondent (s)

(Wth prayer for interimrelief )
Dat e: 14/12/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
For Petitioner(s) L. N. Rao, Sr. Adv.
Muneesh Mal hotra, Adv.
A. Mshra, Adv.
Raj esh Srivastava, Adv.
Raghvendra Pratap Singh, Adv.
Suresh Kumari, Adv.

FSSSES

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.

Interimstay of alienation by fifth respondent as
per prayer in paragraph 8(a) of the SLP.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



